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Governments to consider waiving mandi tax, octroi and other local levies which
impede smooth movements of essential commodities. The Prime Minister in his
speech at the 2nd Annual Conference of Chief Secretaries held on 04.02.2011 stated

as follows:

............. there seems to be a strong case for waiving mandi taxes, octroi and
local taxes, which impede the smooth movement of the essential

"

commodities............

The Government of India have not received information from States agreeing

to reduce the taxes on essential food commodities.
Foodgrains under open sky

2363. SHRI DHIRAJ PRASAD SAHU: Will the Minister of CONSUMER
AFFAIRS, FOOD AND PUBLIC DISTRIBUTION be pleased to state:

(@) whether it is a fact that, duc to the shortage of godowns, foodgrains

worth billion of rupees have rotten as they were kept under the open sky;
(b) if so, the steps taken by Government to prevent such a situation;
(¢) whether any accountability has been fixed in this regard; and

(d) if so, the details of action taken or would be taken against the guilty

officers?

THE MINISTER OF STATE OF THE MINISTRY OF CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTION (PROF. K.V. THOMAS): (a) and (b)
Foodgrains are not stored in the open without any protective cover. Sometimes due
to shortage of covered storage capacity, wheat and paddy are also stored in Cover
and Plinth (CAP) storage built on scientific lines with raised concrete plinths of
standard height where in stacks are covered with low density polyethylene (LDPE)

COVETS.

Food Corporation of India (FCI) has informed that a meagre quantity of 1556
tons and 210 tons of wheat kept in CAP storage accrued as damaged/ non issuable
in FCI during 2011-12 & 2012-13 (up to July, 2012) respectively. Foodgrains may get
damaged/become non-issuable due to various reasons such as storage pest attack,
leakages in godowns, procurement of poor quality stocks, spillage during movement

and handling of stocks, exposure to rains, floods, negligence on the part of
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concerned persons in taking precautionary measures efc. Steps taken for safe and
scientific storage and preservation of foodgrains to avoid damage are given in
Statement.

In order to create additional covered storage capacity, the Government is
implementing a Private Entrepreneurs Guarantee (PEG) Scheme for construction of
storage godowns through private entreprencurs. Under the scheme, the Food
Corporation of India gives a guarantee of ten years for assured hiring. A capacity
of 181.08 lakh tons is to be created under the scheme through private
entreprencurs and Central and State Warchousing Corporations in 19 States.

The Government has also approved creation of a capacity of 20 lakh tons in
silos within the overall storage requirements of FCI under the Public Private
Partnership (PPP) mode.

The Government has also finalized a scheme for creation of total additional
storage capacity of 5.40 lakh tons in the North East, through FCI to meet 4
months requirement of storage of foodgrains. Funds are released as grants-in-aid to
the NE States and J & K for construction of godowns for these States to meet

their own storage requirements.

(¢) and (d) Accountability has been fixed in this regard and disciplinary
action has already been initiated against 1 category-II Officer and 2 category-Ill
officials of FCI. In addition to this, action against 1 category-I officer and 5
category-II officers is contemplated.

Statement

Steps taken by Government for safe & scientific storage

and preservation of foodgrains

The following precautionary and remedial steps are mandated to be followed
by F.CI, and State Government agencies to check damages to central pool stocks
of foodgrains:

@i All godowns are to be constructed as per specifications.

(i) Foodgrains are to be stored by adopting proper scientific code of
storage practices.

@ii) Adequate dunnage materials such as wooden crates, bamboo mats,
polythene sheets are to be used to check migration of moisture from
the floor.
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(iv) Fumigation covers, nylon ropes, nets and insecticides for control of

stored grain insect pests are to be provided in all the godowns.

(v) Prophylactic (spraying of insecticides) and curative treatments
(fumigation) are to be carried out regularly and timely in godowns for

the control of stored grain insect pests.

(vi) Effective rat control measures, both in covered godowns as well as in

CAP storage arc to be used.

(vil) Foodgrains in 'Cover and Plinth' (CAP) storage are to be stored on
elevated plinths and wooden crates are to be used as dunnage material.
Stacks are to be properly covered with specifically fabricated low-density
black polythene water-proof covers and tied with nylon ropes/nets.

(vii)) Regular periodic inspections of the stocks/godowns are to be undertaken
by qualified and trained staff including senior officers.

@ix) The principle of "First in First Out" (FIFO) is to be followed to the
extent possible so as to avoid longer storage of foodgrains in godowns.

® Only covered rail wagons are to be used for movement of foodgrains so
as to avoid damage during transit.

Price rise vis-a-vis supply of essential items

2364. SHRI PANKAJ BORA: Will the Minister of CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTION be pleased to state:

(@ whether Government is aware that prices of essential items in the
country are rising around 6 to 8 times faster than wholesale prices, as per the

recent economic Survey;
(b) whether it is because of the gap in Government's supply chain;

(¢) if so, whether Government has any plan/scheme to remove the gap;
and

(d) if so, the details thercof?

THE MINISTER OF STATE OF THE MINISTRY OF CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTION (PROF. K.V. THOMAS): (a) and (b) A
comparison between the trend of Wholesale Prices Index and Retail Price Index (a
Subset of CPIIW) over last one year shows that these indices in respect of most





